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world forum. 1 think we have done
the right thing, we have done the
thing which should have bpeen done
on the basis of principle. Of course,
we have appealed for restraint be-
cause there js g serious situation
in the Central Mediterranean. It
should be all the parties concerned,
the USA and others, We appealed
personally to the Secretary-General
that he should talk to the USA, Unit-
ed States of America and other par-
tiea concerned in the region, the
countries of the Mediterranean, Libya
included. Such 5 step should be pre-
vented. There should not be any more
escalation. I think this is the demand
of the people of this country, and
this is the right ap'*roach m thls mat-

tory D LT gy 8T BRIty &

T
.,

For calling a meeting of the Gene-
ral Assembly a question has bheen
asked. There are certain procedures
through which the General Assembly
can be called. It can be called either
through the Security Council or it can
be called by the majority of the mem-
bers, in consultation with the majo-
rity of the members of the United
Nations, One is a quicker process and
the other a longer process because
congultations with the majority of the
members of the General Assembly
{akes a longer time. But we have
concidered this in the Non-aligned
Bureau in the last meeting that we
had of the Groups which went there.
And we said that +his matter was
open, this option was open. We will
iake a decition. The Non-aligned
Bureau Group in New York wi'l take
2 decision in the matter as the situa-
tion arises. But the main point is
we must work for reace. We must
work for prevention of such an event
happening again. We must work for
a restraint 21l cver. That is what we
. precisely did and that was our man-
date. We did it to the hest of our
ability. . o

MR. DEPUTY CHAIRMAN: The
House. stand adjourned till 230 P.M.
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The House adjourned for
Lunch at six minutes pasi one

of the Clock.
The House reasselabled

after lunch at thirty-two mi~

nutes past two of the clock—

Mr. Deputy Chalrman m the

Chair, /-~ - .,

RESOLUTION RE: COMBATING THE

DRUG MENACE AND REHABILI-
TATION OF DRUG ADDICTS

DR. (SHRIMATT) NAJMA HEP-
TULLA (Maharashtra): Sir, I beg to
move the following Resolution:—

“This House recommends that
Government should— ;
A
(i) take steps to combat effec-
tively the spreading menace of
drugs and narcotics, which are de- .
generating the nation, especially 'the,‘I
younger generatmn and

v

(ii) make institutional arrage-
ment for the rehabilitation of drug
addicts by using the revenue rea'is~
ed by way of penalties, seizures,
ete, from offenders and drug traﬂ’t- R
ckers,” = - 3 B RN

Sir, if you permit me, I will speak "
in Hindi.

MR. DEPUTY CHAIRMAN: Al
right.
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“The first ever batch of marcotics
to be prepared for clandestine ex-
port from Bombay to the West was
by the CIA in 1972—800 kg; ol
opium to the USA itself, whosc
weakness for the opiates was then
rampant. Packed in tins, ready for
shipment the opium was intercepied
by the Bombay Police at a desolate
beach on the city’s shoreline. The
Police had no clue as to the CIA’s
involvement, and took it as the first
instance of the city’s underworld

irying its heard at hard drugs in
stead of gold.”
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“On Ist January, the DRI seized.

295 tonnes of hashish from a con-
tainer at the Bombay docks to be
loaded on a ship pound for Rotter-
dam via Singapore.”
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But it becomes too late for them to
take any rectifying measures.
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Oberwise 1 will talk about you son.
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wg T m@Ar § f@ o a@E Sasy
WY Fagwd 1 SfE@r T T
& g@r ® s g 9w atw
¥¢ Wiy4~t A U he &IWT W,
qg sy &t fegfafaze 3] & fag
fegfeams & a\mg ST
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H i Red e e
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To (NINAT) AAAT Fqqe@AC 2
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fogd d=x g ) =@ & =
FET ) AR qgA-9gd wvaae
w7 g
SHRI R, RAMAKRISHNAN (Ta-
mil Nadu): Mr. Deputy Chairman,
Sir, I rise to support the Resolutiom
moved by the earned lady Mem-_,
ber, Dr. (Shrimati) Najma Heptulla.
Through you, I would like to cong-
ratulate her for having traversed .he
entire gamut of the menace of drugs
in this country and for having bro-
ught forward this tresolution, parti.
cularly, the latter half which I quote:

“(ii) make institutional arrange-
ment for the rehabilitation of drug
addicts by using the revenue re-
alised by way of penalties, seizures,
etc, from offenders and drug
traffickers.”

Sir, I think our hon, Parliamentary
Affairs Minister, Shri Kesri, did not
exactly follow what she said when
she <wanted the Finance Minister to
have some sort of a connecttion with!
this The entire preventive aspect of
tackling drugg lies in the Ministry
of Finance in the Directorate of Re-
venue Intelligence, '

On this occasion, I must congratula.
te our Finance Minister that only re-
cent'y, as most of us would have seen
in the newspapers, his Directorate of
Revenue Intelligence had the
most laudable seizure of more 650
kilograms of hashish in the State
of Dr. (Mrs. Heptulla), i.e.,, Mahara-
shtra about 150 kilometers from
Bombay, That was valued in the local
market at about 8 or 9 crores of ru-
pees In the international market, it
would have fetched something 1ike 26
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crores of rupees. Sir, it is a stupen-
. dous gchivement for our DRI to have
. made this seizure,

Sir, I am not a drug user. Nor have
I ever even tried drugs despite vari-
ous temptations while I was in school
or college. On the contrary, Sir, I am
a person who hates more than any-
thing else the drug peddlers and drug
Pushera. While my sympathies go to
the persons who get addicted to drugs,
1 am very sorry that the grug ped-
dlers or the drug pushers in the coun-
Wy sometimes go scot free. I think
there should be summary justice.
Some hon. Members of this House
may not agree with me. But 1 feel
that one can forgive a smuggler of
gold or contraband. One can, with all
respect, even forgive a pimp or a
thief. But I don’t think anyone should
cver forgive a drug peddler or drug
pusher or one who is involved in
drug trafficking, I think he should be
shot dead, Sir, when some
spoi] the health and some spoil
the wea'th, I think the drug pusher
spoils health, wealth and character.
This loss of character will lead to
moral degeneration and take our co-
untry backwards.

Sir, recently, 1here has been a study
-ecnducted by one of the organs of the
UNC, the Wor'd Health Organisation.
They came out with this startling
fact that about 50 million are addic-
ted drugs in the world. This is in
_ 1983, Out of these, 30 million were
addi~ted to Marijuana, 8 million to
cocaine, 7 mil'ion to Heroin, 1.7 mil-
t30m to opium and other types of latest
druge or their derivatives like LSD,
ete. I am not very familiar with the
drug world. The persons who use
drugs use all sorts of nice-sounding
word. When they talk about drugz,
beroine is ca'led as smack, hashish as
ash, marijuana or marihuana as grass
end cocaine, which has a very popu-
ir name, is called coco. Our Indiar}s
are ome better. They have got their
swn names for these drugs. There i3
one drug called Swami Ji Tt gives
wou a vervy good feeling like the

Swami Jig have. .
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SHRI RAOOF VALIULLAH (Guj-
arat): Lalpari,

SHRI R. RAMAKRISHNAN: My
friend, Mr. Valiullah, seems to know
some of the other popular names. Sir,
this is not a laughing matter because
in Delhi alone a recent study has re-
vealed that the addiction ig going up-
In India, Sir, as per the reports of
about five years back, there were
more than 100,000 drug addicts and
15,000 were joining them, particular-
iy from the ranks of the youth. Sir,
the easiest target for the drug-push-
ers is the school and co'lege campuses.
Recently, Sir, in Tamij] Nadu, these
demons, az I would call them, tried
tc introduce drugs through icecreams
and other sweets which are sold out-
side the schools and colleges. And
when this came to the attention of
the Tamil Nadu Government, our
Chief Minister, Mr. MGR immediate-
ly ordered the police that 5 whole-
sale control over these peddlers out-
side schools and co'leges chould be
there, and they should be brought to
book immediately. In the Central Go-
vernment also, as Mrs. Heptulla said,
there are various Departments which
are connected. The Health Depart-
ment, no doubt, is there. My hon.
friend, the Deputy Health Minister is
here. But the Central Welfare De-
partment is more connected with the
setting up of these welfare centres
and the de-addiction centres. The
Finance Ministry with the tackling of
the contraband, and the other Minis-
tries are also involved in this. But,
what T would like to say, Sir, is that
today the Intermational Narcoilics
Board sveaks of widespread drug
sbuse in most parts of the world. But
there is an ominous deve'opment be-
cause there is a co-relation, as Mrs.
Iieptulla, briefly referred to between

the financing of the narcotics
trade which iz controlled by
the international drug traffic-
kers and smueglers syndicates

and the gun-running and internation-
a! terroriem This is a new dimension,
partien’arlv in view of the latest de-
mand for Khalistan T must tell you
that the Khalistanis have got connec-
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- tion with Equadore which is a haven
« for drug smuggling in South Ameri-
" ca. And it is the Equadore Govern-
~ ment which briefly even gave some
-~ sort of haven for the Khalistanis when
- they wanted to start 3 Government
- 1n exile. And the Indo-Pakistan bor-
.- der is the ideal situation where the
* terrorists can get the arms. The drug.
- traffickers take the help of the terror-
- ists and the gun-runners and supply
arms to those persons who are involv-

> ed in trying to destabilise our coun-
try. And, therefore, T would very
much caution the Government of India
through whatever Mimstry which is
in charge, perhaps, the Ministry of
Home Affairs here, that this nexus

o ketween the drug-traffickers and the
* terrorists should be closely watched
so that this may not give rise 1o other
dasg-rous situations. Sir, I will not
' go through the entire things which
Dr Yeotu lz spoke but though there
hag been a drop in the use
of cannabis by 3 per cint,
the latest reports of the UN—the UN
sponsored body on narcotics—show
that cocaine use has been increasing
bv 11 ver cent I was fortunate to
“‘represent this country in the UN along
with your goodself, Sir, recently. In
the Third Committee, when this mat-

" ter came up, I had spoken about this
and also the eftective steps which the
Government of India is taking parti-
cular'y the Bil' to which Dr. Hep-
tulla referred which has been an Act
now—the Narcotic Drugs and Psy-
" ‘chotrovic Substances Act, 1985. 'This
is an Act of far reaching importance.
And the Opium Act and the Danger-
ous Drugs Act have been repealed
"and this comprehensive law was
brought, which I wanted to he refer-
red to a Select Committee. The Min-
ister stated that z1' the views which
-were mentioned at the time of the de-
~bate will be looked into, and with the
leave of the House, 1 withdrew the
motion for reference to a Select Com-
mittee. I must congratulate the Minis-
ter because for the first time they
have come up with very deterrent
Punishment ranging from 10 to 20
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- ycars for the first offence and also

fines ranging from Rs. 1 lakh to Re. 2
lakhs. Sir, even in the Indian Penal
Code and other things, there has mnot

" been so far envisaged a fine of Rs. 1

lakh. But even this, I feel is a very
small amount because the internation-
al drug syndicatees have funds with
them with crores of rupees. So, thie
fine of Rs. 1 lakh or Rs. 2 lakhs will
not be much, So, 1 suggesteg that
whenver big drug smugglers are
caught, they should be imposed huge
fines plus a compulsory, mandatory
term in prison. Sir, for the first time
since 1973 3 study has been made and
it has been found that on ac-
count of the money earned by .
the narcotics the wor'd over g new
term, marco-dollars, has come into
existence and the amount of narco-
do'lars which is involved in the drug
trafficking exceeds $ 2 billion. Sir.
this is a mind-boggling amount and
the international drug syndicates
which operate fiom al! ¢ver the
world, and particularly in the go'den
triangle and the golden crescent, for
them India has become a transit point.
Recently when the US Attorney-
General was here and had taltks with
the Prime Minister, he cal'ed for the
help of India to See that drug traffick-
ing was combated. On this occasion
1 must denounce General Walters
when he says that just because the
Non-Aligned group has condemned
the US. action cn Libya, he <avs that
the U.S. posture towards terrorism
and help to India will be given some
sort of a new look, as if one depended
on the other. Sir, I wou'd like to ask,
through you, the U.S. Government
that if the Government of India winks
an eye on the Bombay and Delhi air-
porty heing used as transit points. the
entire Uniteq States will degencrate
within the next twg or three years
because it is very well known that so
much of drugs is going to the United
States, Tt is with the hélp of the
Indian Government that we are
taking all steps to sce that this does
not hanpen. This type of speaking by
General Walters is highly condemn-
able.
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«"We should always work together shown on the subject about the

- wherever there are common interests
and I am sure that the Government of

-Shri Rajiv Gandhj will do every-
thing to co-operate with the U.S
Government in seeing that the menac€
of drugs is combated.

"Sir, there have been increasing
. seizures in India. Apart from the 615
kilo huge seizure periodically we find
reports in the newspapers that DRI
1as se.zed so much of hashish and so
much of cocaine, I would like on this
occas.on tosuggest to vhe Goverumen,
that the DRI should reward the low-
rarking officers and informers and
otherg in a huge way to see that more
seizures are effecied. The drug ped-
dlers apd drug syndicates have huge
amounts at their disposal. They try
to bribe all sorts of people, parti-
cularly the persons in the lower
ranks. Therefore, the DRI should
not only rcward their officers at the
higher level but also in the lower
. level and the amount of rewards
should be increased.

Sir, another thing which I would
- like to mention here is that there is
no use tackling the supply side
alone, The problem will not e solv-
ed by that alone. There should be a
matching endeavour to see that the
demand is also curtailed, This can
only be done by providing education
As Dr. Heptullah has said, there
must be a number of seminars
organised and at the schoo! and
college level the ill-effects of drugs
should be introduced in the syllabus
and the young minds should be
shown the evil effects which drugs
may possibly have on their Iuture.

Sir, there was a nucleus body set
up in the Information and Broad-
casting Ministry for the Doordarshan
to have a number of good films

——— - —— A en e e

evils of drugs. This effort should be
taken up seriously. Sir, in this con-
nection, I would like to draw the
attent.on of the Governmen: to the
report submitted by the Gopalan
Commitiee which was set up under
the aegis of the Ministry of Health
and Family Welfare in 1975 . They
submitted the report in 1977. Among
other things one of the important
sugges.ions made by this Gopalan
Committee was that there should be
a naliona] advisory board on drugs
se; up by the Government of India
whaich would periodically rev cw the
position of drug-use in India and
sponsor research, publish relevant
statistics and information and sub-
mit annual reporis to the Govern-
ment, on the status of the drug
problem and aiso advise the Centre
and the State Governments op var-
ious issues. I am very sorry io say
that though some of the suggestions
of the Gopalan Committee have been
taken up, I do not know why this
par.icular suggestion to set up a
national advisory board on drugs
has not been taken by the Govern-
ment so far. I do not know, but I
think that it has not been set up. I
will verymuch commend on this
occasion to hon. Mr. Krishna Kumar
to see that this national advisory
body as recommended by the Gop-
a'an Committee is set up. This will
be a useful body for the Govern-
ment to act on and follow the recom-
mendations of he various people.

Sir, coming to the question of
drug de-adiction centres I will not
take much of your time, the Minis-
try of Social Welare as part of the
recommendations of the Gopalan "
Committee has set up a number of
study centres in five or six States in
the country and they are expected
to submit their report by the mid-
dle of this year. But this is not
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enough. They should also take the
help of State Governmemig and as
suggested by Dr Heptulla, voluntary
agencies like Rotary International,
Lions etc. who normally restrict
themaelves to building bus-shelters
and community centres, should also
he associated in organising de-addict-
ion camps. No doubt Congress Party
as the politica] party, has also done
something but apart from that the
Government itself should come for-
ward with matching grants so that
psych'atric rehabilitation can also he
arranged for thegse addicts. You will
be surprised to know that apart
from the students community, the
persons who use drugs are rickshaw
pullers phut-phatiwalias and others
and they are the ones who really
require some pewdhiatric treatment
because they are adults undergoing
the strain of pulling rickshaws and

they seek pleasure in these drugs.
Coming to drug abuse, ICMR
undertook a study which shows

that this is on the increase; nearly
35 per cent of college studenis in
Delhi are using these drugs. In
.Bombay also, from where Dr. Hep-
tulla comes in the areas of Bandra
and Colaba the number of such cases
is going up. Government should be
carefu]l to locate areas in which this
abuse is on the increase and take
positive action. Government has an
obligation to see that something is
done for the addicts and rehabilita-
tion aspect is very necessry. This
drug menace js something which if
not attended to now, can ruin our
entire country. With these words, I
support the reso'ution with a further
call to the Government to see that
this nexus between drug-traffickers
and terrorists is closely watched.

st weRE qag (IT ¥R :
graooiy  Sogwmefy wERE, ¥ ogd-
T q¥ AW &7 SAqr F A
TTo

(MY} AT [T Y
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G"flqﬁ g1 Fuag sy @y g sawr
w@r W g owrdr g, B¥ BR mEA,
WEATE AZA, HA AR ¥ ¥ BT
St g2 AT aw ¥, d IAEI @l
W dafra mr T w1 frw d
Adf A £ ot 93 AT awai &, M
F aerT 8, W1 qwH F awRI i!
ST I & qwr% § A7 ¥ AF, T
FetRwm T B gEF T8 HEl
qval & g aﬂzuqas@ FyaT#a §
E} ahsrsng. Ft wod qF F a9 9T
AT FT FEFT 71 21917 770 § |
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JUETA AEXT, HRALIT FTAR §
ST @R R wafan DAt N, aiD A
AT A, A AR ALY T ITWAET F
1T 9T ARW, ITA, FrAFA, JAN
F TATAX AT § AT TAAT T A
AT A7 2 FTifr o= fFAr FY Frma
979 FUS T F TA9 FIqT 2 4

HreoMr  ITANTETIN  §EEy,
} ag war agy g f& =, Az,
ZIAZT M qF OF  gr T *
£§ AN TARA A 2 | 43 TE) AW
3, fa@d aer aar ¥ | F Far
qrEt *t AT frsed A & faar g
ag AWM Tery fyg A1 gAY 1eEEl
3§ ufea @ o foa aw @@
Q@Y TF ArAr ISy AT D W
FoT M B 3T ATTAT H19Y A
{8 a%g 3 ux A } 9T QW * A
AT AT FT AT AT AT aq1R F FF
farare 3qt 3 za g w1 wNA
®AN F Wz Tt WX fam qvg UH
A o q0€ } vy fawraar 7 w7
aren s faar g, . (aug & g31) ..

ML FIANTETA  qEEA,
Fam A TIT AT ;T JY3T R0 )
Az U TqT a1 g, fauk faq @
9 R & 70 AT IFGT 7Y ATF 3
Qo ArAT FIAFAT AT 1 473312 A7
argar g |« 4z gAIT faAm § W9 v
o1 AT & av =417 A9 FT Fiferer @
g1 Fl%F 32 97,9 Ay 9T A
2 f5 zad Fg7 ©ws T@ F AL A/
seaney PRar ' Tfew 4> AW F
Tg AT T¢, 7IsId §AR 97 AAwfEr
1, UST FT AR THT FT AMQ - FT
17 g AT A8 AW F A UIAfIE
qrfZat o azara aref & & Y
MaAxn FiH1 HIH 45 BT * A
agia g {1ar7 57 arfgy. dg &
gRI? qrzemy WA ®AT 9t &
Afa & 879 9T AW 1 TIFTHT FIfREA
A FETTTEAITA T Ing A -
fefqaa +1 za#a #w wifow D
g T g-IfTAA ¥ A 97, ama
qzigt & ax@ 7T AT AT FiFEATA
A1 T6 A7y T3 AGTT AT AT IGT E,
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I9% [ard 7Y faare 3 ¥ oo
FEF 9T XA K AN UaAfaw
Foft 1 T AfgF NT A1 Al 7Y
[T ¥ A% FTA T4 TN 71 §ag gra0
FATAT ATAT S1feA f5 g FIw7 # fa
AF T FA Y W G AT QST
grar "rfen, fafawn 2 s &Y &2 0
AR IAN A AFr Py ase g ArG
't fggEara 1 wraral #37 qa a5qr @ 2
dw Ft A 9P TATH F TR B
s g1 AW v FaT g} ? AW
qreq Thel ¥, feodtt & awm qw@ F
Tgd AT geEt ¥ qr3 F, ae; d
A Fud qrergf a1 gEA@ arFaAe,
HIZAHM AT g R A AT
F WleTw A HATW T Wl T (¥
") ...

SIITOIR ITANTEHET  AZTRA, Y
QIET HAEM A GAr FUT T |
a1t gt feo oo STzda & wsaw
3 AEm Frgar wiw wed WIA,
IAT R FIT USFT7 § g W
faadt W AEW g2 AT & IA N
SET FT G F1 A Fagge &
a1 s1fgm offs ST TEW F aEs
gigt 2 3T Q4T A1 &F |

ifgdr I1A4 8 3T § HqAr
gra Fr awleq HyAr | B SHRAT §
fr =R aFar o @A, I
gAY Ft Fmr gy, g arfxEarm v
grar g, 9fsa ) faar wra @ &Y
AenT WMT HWF«F1E FT0SE TIT FY
ATt FT HeMT #7 (g & IAFT
T3 & AT as Fr FT FAw
gz arfar | qfad, aEeT W
et faay waq & T FATA
agl T Aot g o TH #W AR
gaa Afzr faad 4@ w9 & fag
g #r a7 faigwa aar g 9T
za g3 qarq Arefadi ®1 wE X
azx!l fear s | 7aF ang-aiw
sz & quR 9% 38 quf F fawg
Frafay M Fwafay FY QT
grifat 1 gy Fr oI F ooy
At St A woEaer F fag 9
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71T { M@ A5 W@ KT AT
AT gary: qrdf # 3q fsEpE
ot fasrat § 1 9T v qref ¥
ey ¥, i wfdm F wlenw @,
Qe F wienw § 50 TR %
wxTFal gl fwar wrowr gwo s
A9 3w F F5§ g F1oaar Ag)
TN WL W &7 A% g A@ T
N ATAE Hf TN W ER wEr FT
9TGT | gA W F A9 FW o
AT & FE17 &1 §Aga 57 §

SHRI SANKAR PRASAD MITRA
(West Bengal): I thought of parti-
cipating in the debate on this
tion because to my mind this Resolu-
tion brings to light a vexed question
in our public life today. The
tion speaks of drugs and
which are degenerating

Resolu-

Resolu-
narcotics
the nation

and especially the younger genera-
tion. .

Hon. Speakers who have already
participated in this debate have said
that jt is well-known that certain
drugs like LSD, the chemical name
of which is; lysergic acid diethpl-
amide, opium alkaloids Cocaine,
Morphine cannabis indica and can-
nabis sativa are available in the
market and are sold surreptitiously
by corrupt dealers without any prescriptions
or cash memos, It ig difficult to
believe that the police is not aware
of these activities but hardly any
action is taken to prevent them. I
am jindeed a bit surprised that the
hon. Deputy Minister for Health is
present here to reply to  this  debate.
The debate concerns other depart-
ments much more than the Health
Department, because the Health
Department should be already  aware
of the injurious  effects of these narco-
tics and drugs., They are even used
in toffees and in drinks to create a
euphoric effect on the consumers
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and people of all ages, particularly
the students get addicted

to these
drugs and narcotics. We  have al] seen
perhaps the consumption of  cannabis

indica and cannabis sativa in public
places like burning ghatg etc., before
the eyes of police constables, but no
action was taken., The drug addicts
do not realise that they are  gradually
ruining their health their braing and
memories. They even suffer from
hallucinations and tendencies to murder.
There are also cases of self-medica-
tion by injection of morphine to
avoid stress and strain and also
nervousness {0 act as a gtimulant.
We had an Opium Act and now we
have a Drugs and Narcotics Act. The

provisions were praised by our este-
emed friend Mr. Ramakrishnan.  But
it seems to me that the recent epac!

ment calls for g fresh look to com-
bat the menace  which is now preva-
iling in this country. Sources of
plantation and production have to
be strictly guarded to prevent easy
sale of these products to members
of the public and  stringent measures
have to be adopted against dispens-
ing chemists—some of them well.known
who commit the offences of selling
these drugs and narcotics without
prescriptors. without recording the
names of physicians who have  prescri-
bed them and without any cash
memos. About the new enactment
fortunately only last evening I
ed by post a Journal called “Pharms
trade” published by the All India
Organisation of Chemists and Drug-
gists Educational Trust. Its April
issue contains an  editorial and  that
editorial seems to me to be relevant
‘o the subject under discussion.
Renowned pharmacists and  chemists
are complaining that this new enact-
ment is being implemented to harass
persons who are perhaps comitting
minor and technical offences, but the
real culprits are going scotfree. Of
course, I do not subscribe to the
theory that even thase who commit

receiv-
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.!;Jinor or technical offences should
escape., But the fact that this organis-
ation jis pointing out that the real
culprits are not being caught by
the Directorate concerned is indeed
painfu] to us. Mr, Vice-Chawrman,
Sir, with your permissiop it is g very
short  editorial  consisting  of just a
few lines lef me read it to this House
so that the present position under
the law and the  deficiencies jn its
implementation can be brought out
clearly in the discussions on this
Resolution. The editorial says, I
quote: .

The requirements under the
Packaged Commodities Rules and
4+ the Narcotic Drugg and Psychotro-
¢ pic Substances Act ang Rules are
only the Jatest burdens added to
the load the pharmaceutical trade
is already bearing. N

The punishments for offences
under the Narcotics Act are very
severe. Laws are made with good
intentions, no doubt but what is
happening is the honest trader is
harassed by those laws, while the
¢ real offender carries on with his

nefarious  activities happily  and
* rarely comes to be booked. Pur-
" pose of legislation is never served!

It is not far from truthl if it is

said that the inspectorate does
little to catch the real  culprits, and
unfortunately they spend all

their time and energy to book the
innocent trade and industry who
if any would have committed only
a technical fault or otherwise un-
mten’uonally and unmtat.lngly.

“rfad - demer

- ——

{ Even the latest law, that is the
Narcotics Act, does not make such
' a distinction. As a resuly of such
non-distinction the  licensed  dealer/
manufacture who has taken to

addicls

this vocation becomeg liable even
for a slight error for a jail term
of 10 years or fine of one lakh of
rupees, as the real culprity eludes
the authorities and escapes the law
and punishment,

Therefore, it is  necessary  that
law should make such distinction,
and does not place minor  offences
on par with the major and techni-
cal on par with the intentional,
and the severe punishment is
made be applicable only to the
offender in the real sense, and not
to the one who, in the course of
his profession had committed a
technical and minor fault,

Funther the inspectorate’s con-
cern should be to book the real
offenders who are mostly the un-
licenced ones and not to, in the
name of law, harasg the bonafide
licence holders.”

As I have said in the beginning, I
do not see jurisprudentially why
persons committing technical and
minor faults should not be punished?
They shoulg be pynished. They
ought to be punished. But it is
indeed a pity that this edijtorial
has to come out with main
point, namely, that the inspec-
torate is weak; the inspectorate
perhaps is corrupt and the inspecto-
rate is not doing the duty assigned to
it and the real culprits, due to sheer
negligence or corruption of the ins-
bectorate, whatever it may be, are
escaping daily with the result that
the entire society is suffering. That i
why. 1 was stating in the beginning
that it is unfortunate that only the
hon’ble Deputy Minister for Health
and Family Welfare is present here
to listen to this debate. This debate
really concerns other departments of
the Government particularly, the
Finance department and the depart-
ment of Social Welfare as well as the
Ministry of Law and Justice because
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I do recommend that the new Ac!
which was passed only last year still
conlaing numeroug loopholes to be
plugged. The Government rejected
the demand for reference to a Select
Committee, Perhaps tnese loopholes
could have been plugged by the sel-
ect Committee, But by getting the
Act passed hurriedly, with  good in-
tions no doubt, with bona fide inten-
tions no doubt, these loopholes have
been left untouched.

The second part of the Resolution
is as important as the first one, name-
ly, that the Social Welfare Depart-
ment and the Health Department
should take upon themselves thetask
of seeing that institutions are sét up,
particularly in notorious urban areas,
for hospitalisation of these addicts so
that they may be cured of the illness
they suffer from, because to start
with, they get addicted and the ad-
diction leads to a serious illnesg in-
juring health, injuring the entire
future of the person concerned and
endangering the society at large. 1
hope the Government will take.active
measures to combat these evilg as
quickly as possible. Thank you.

o o mEARAW W (AT
Faqr) : ITAWTIEAE AGIEA, ST gEATT
Qro ATAWT FiqeAT i 3 A ATT &

A T T @ @ga @ AFAIN
2 3R A fad T s afem

rr 3w FT sATq GATATH FEet
e agr | #@oaves farm
aiifs =2 aTErQ TIEf F U WEl-
afqa 3 @ axmar § fa SAaT Ei ag
seary 2 fad W aad 31 & Ag
ar3 2 F7 1A @yar W § T&ER
T atE sufd am M7 A T9T F1
HT A F NG Ag g2 | qu
gq FEATa % WP wgwal 3 Fanr
fg za wgoar Wi g, A Skl
9, it Rt 8 e @ &7 A
8 zg§ a fak wara afex ardT ar
and\T §a @ § AR 7z A fag
At § $a @ 2 afer a4l @
W gp A %a W@ R WA

|
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et H EY ASY W aa W FRAT
%7 & 43 1 JEvAR qEEd ¥
garaT 52 fAFge Ag qrar | &R
%1 Arfgu z9 au@r # g F@ X
faz, zasr UFA & fag ot Fo @
R JA Wl "Ry §, II3@ AN
Mg 1 ag 3y aar & WA,
1985 B UF A g7 91 1379
F fag s mar qr Ffas ag @13
N & wgl afer @i ar wWid
gdl arerz § faw¥ § AR gmal
gz ¥ age ¥, AFgTs A
a@e 8§ A Fur WA, ATy
F, T WY uT S e )
a7 Al W &, »QI & 1 AN
agi fazn wr &1 ® amsar g
W, 1985 § 4147 918 TR X
gre FIS HEAl TQ FI¢ § TH3T A %
AT | WIAT FIE THET AT, Py HY

- gel o fagr @ @ ArgEt g, 9ga

2 onm ¥ ST fw Wi agedl A
gaql wa wfE? & fF5 @1l #®
qlgTe ¥ QLT FF arere d g4 T
Fr faFr 1@ &, A WS of ATT
Par ¢ wfva 3§ 983 =& F19 0
5 u& &1 FY g9Fer W1 T A
gat ot faet I S § W@ fam
HIT HT AR Jedt & A7 giaw
war g+ fage S & & A
Hfsre g I ATeq A
AT fT ar R

q g ws g1 Ag
fF o a=e ¥ 9« A
¥ Aot SN wgerd Srat §, 99
famdy & 1 I, F1@T F FHAF
qEE A 7 NS fagar § 1 599 T 9@
garagar § 3 &t wifaw & afes st
For st . qfod anfwaT €
FYEIRT OFF AT & F W1 FEW
miger g | ™ WWA AT a9y

4 P.M.goreen M@ T §, 91 T HA
¥ Wrzasrdasw g 1 R @R

Ty Wl wEl T gufewd AEE A
& arga1 g 5 Mg wad # AW
JTE BATA AT AIEe AW ey
fedl 2@y fr fFg s § T AW
S Al § T ogw ondl § | WRA

.. ST 99 FHTR 1ot & do% § A
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g1 snfgn f9aF @9y e gaiEy
& 2 fer zaF qrg @ A @Ry
gt St ¥ 3g @A wgar &7 AN
¥ ot fasa qU amg m@ g,
W1 FI9H & 1985 ¥ aAT 41 HIT
TEd qEw W UE WEW F QX A
A A, IF TF FIAT F @IAGU A
WG T AW § 94l § WET FT QFA
¥ Fg 9% WEW U § 7 mel
gwe ag & & gw @ FWA I
Iq 9T A% gFX § FAA A Far
£ 1 Star meY s FeaAe wE ] FE
e sl ¥ wrdlwd & WA
qgruT WM S X wus §@ wR
anEdl &1 ggR WEENEA & UR
feeqr aar fRgy a1 1 =¥ wwWiA #
gr WA, T ag fFd@ N @@
T g, T@ mediww & wiwd @
HOAT ©9 QUAQT 97 FIT TEH nuAl
ggmiw &y 91 v ofFw s gwW
WIS gU 38 AW F AT E, W
Nl % AT & AR KL VIR |
TAAT @I A TEUT H @qFddy
Faf O afsd @y TeEt § Ad
FU AT § | &R war § @
aeie S AW, FwEw T
e, wErR, fgoza mfe faay «
arwifess § 3% 99y A Faa Q¢
FWA F1 @& & a9 qrEd fEar
WA S1fgy 1 UF g a1 Wv
ag e zael ¥ faw swA s g
AT gEd g wamEdr 2 wA
g @ I AW &Y aTEH F@r ATal
g & aug & fau w9 FEF F6

g g § 7 gafan swvg 3w
g &1 & 5 may I o € sner
afgq |

ng # §o A F W TG
%1 targ femiar sigar § 1 me S
FAF WY 1@ § SAF aga g A
goufedt & fes |eg ¥ |Ed
Few TIAT wifgr T IAF eqd
gwr & =afge 4 & Sy W osw
w0 H @l gu § W1 A A s
®T Q91T F@ g W A wfwwmd
#T ofag sfemidR @ 961 5 777

I
|
i

14dirtg

¥ ammue @y & fosw qa d,
TAF) UFEY F I B 3F &, 9%
g fad@r g ¥ fuwa ) @
ey =ifegg 1 sA mfasfigr Sy
IHT va1T § @ fawdy wifge fow
%I ¥ 39 moufudi &1 fasd g o
Tg SIETE FTS GEU Wi §, ag W
aga wEgagn | 91 Wi wofig ams
FEgsdr & ME F A&T @ AR
gm@ & faw vx Awnaw s'feq amd
wiAr wifgr aifs sa Jw w Aw
SFIT § TEIS @ GF T QAFS
i @ 8% 1 # fev =Nwdt (2ve)
HIGHT gogear &t W FmiE FWT ;, -
wITEFATE 2aT g fF & 3§ 4

gy BT ¥W| & WY uF Wgeaqor
fawg #1 @1f § ¥ FAG F RII-
gfag &
g1 & mgm fF 3 aedfy amw wdg
YIFT & [IF Ax 3g WY vEE@
gaa ¥ 4w fEar agv ¥ zEel vE@EIT
T |

To (siwal) Fwm FoREWl:
WNav, ¥ @ @ g & zm fama o
W @A g wfwd § 1 afs
T/F T F WHIET FI W TAFH! AGY
& gy &, zafeu @ 5 X A%
g IWET @ew T & a1 AF W@AT
HeY S W zR¥ SwAT ST S en
Y F1g7 & g & T § Ry
& 39 fagg qv @7 | dr ‘A H9F
@ yag gFr 2 R 4 M ¥
5 wwgd ... (wEew). ...

o Wnerd; NEE @Iy wqoN
Jge ¥ g F19T )

Tro (W w&V) MEAT FRALEH! :
F1? & fewig @, €9 § fgma @
agl & ) faw 2ar & gEY dwd
¥ & §Far ar, Weywma =g @
qwar 8, Ig AW g WIAT | WA
ol S wetraw & q@aw v feT gw
ga F1 Ugi 94X @18} § gl HI9AT
gur 1 s WU fades g AN
WAz § fF Wad g9 w@® "oy
¥ a8 : )

aaﬁg“rmﬁhi&"
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Now, Mr, Pawan Kumar Bansal.

SHRI PAWAN KUMAR BANSAL
(Punjab): Sir, at the very outset, I
.thank Dr. Najma Heptulla for bring~
lng into focus the enormity of the pro-
bIIEm of drug addiction which, ag she
rightly said, saps the vitality of the
society, According to a recent sur-
vey, the number of drug addicts in
Bombay was found to be eighty thou-
sand and in Delhi, fifty thousands.

Unfortunately, certain undesirable
features of the Western society are
catching  the fancy of our

youth and the drug shyndrome
seems to have been considered as a
concomitant aspect of development or
advancement. In India particularly
in that part of the country from
which I come, that is Punjab, there
was abundence of milk and honey.
But, unfortunately, even In the rural
areas, besides the students, others are
falling a prey to  drug  addiction. If
we try to analyse the causes which,
in fact, allure the students to drugs.
we would see that firstly it is only
curiosity. Thereafter it becomes a fa-
shion with the students to go in for
drugs and a ctage comes when peo-
ple resort to it for merely escaping
from the realities of the world or
from the realities of life. Another
very important factor which leads to.
drug addition is social maladjust-
ment. We have seen that the child
labourers who do not get an oppor-
tunity to go to scnools, but who are
straight away huddled into factories
where there are no recreational faci-
litieg for them, also take to drugs.
Such tender aged children take to
drugs and the resul{ we are all aware
of. The drug addicts, instead of be-
ing persons with robust health, are
young people with sullen faces,. with
damaged brain and are often victims
of hallucination. The children or the
young are the future of our country.
But if we look at the pethetic state
of affairs of the drug addicts, it is,
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in fact, frightening to imagme as to
what the fature of the country would
be when these people grow up and
I am sorry to say that they grow old
at a very young age and at the age
of 35 they look very old and would
leave thiz world at an age much you-
nger than that of a person who is not
a drug addict.

210

In a welfare

. society such as ours, it
is the

endeavour of the  Government
to provide a decent standard of liv-
ing to every citizen (Time bell rings)
In this context I would refer, be-
cause of the time-limit imposed on
me, only to one aspect and that is
the control over dependence produc~ -
ing drugs and  spreading of drug ed-
diction and my suggestion in this re-~
gard is that any number of stringent
laws would not be of any help though
it is imperative that the smugglers,
the drug pedlan; and the drug push-
ers must be dealth with sterply. But
it is more a social problem that we-
have to tackle. And for that it is.
the assistance of voluntary organisa-
tions that has to be sought. More
counselling centres have to be set up
where there should be a complete re-
cord of drug addicts and it is there,
besides the hospitals, where drug
de-addiction should be considered as
a part of the general health services.
These centres run by the voluntary
agencies should be keenly involved.

Finally, I would like to refer to
what Dr. Najma Heptulla  said
about the role of the media campaign.
1 would like to strike a note of cau-
tion here that over-zealousness on
the part of the media would note really-
help combat drug addiction. Rather
it has to be a selective and imagina-
tive publicity that would really help
ug attajn the desired results. Sir,
an awareness has to be created am-
ongst the youth of the dangers of drug
addiction, of the dangerous conse-,
quencey that it could have for the
country and for the  society and &t I8
with the involvement of volunteers
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agencies, the parents, the education-
ists and people of every strata from
the society that we can ultimately
deal with thig problem.

Sir, to conclude, I would once
again express my gratitude to the
very senior Member of thiz House.

“Dr. Najma Heptulla, who has drawn
pointed attention of all of us to this
problem, and I am sure the various
Ministries concerned would look at
the problem with its gravity and ulti-
mately help in combating it.

THE VICE-CHAIRMAN (SHRI
M. P. KAUSHIK): Hon. Members
are requested to take not more than
five minutes so that each one gf
them gets a chance to express his
views. Shri Jagdambi Prasad Yadav.

s} Wravdl qATE AEE : ATAA
gqSaTeqer oY, % W AT T A AT
gdm ag WA 2w wwg yraar
F1 wET IE F FAT gTAlr g agf
& g mmawr f@ TR AwgAT FW
Fr FrE wEEAFAl £ | WA 9
W BT AT &0 EH.T AL TEUGH HIA
rgze X xx & wear g fagar
e fawg & o wamar g f 4y
FHF qEF F HTFT FAFT WHIE
g Far Ag FEd & FgT, s
gw, ofeadr qme ¥ G g€ 750
Fre ATy WA A "drwo 20 79T
¥ gexTr FT AATT AT AT 1 HIAT
& zowr fasga aod F a% fvaw
7§ T ¢ AT AT IR AT HA
1 T 6T q@a o ) afE
3z N9 FALT FAA FrAT & AT 9T
‘frmrr g @ avfaw w3rea wATea
& adi afer faa darm w0 " 9T
qré & Y gHa gaed fadw & ST AT U
gAT@ Sed 2w g 7 gart wha
FiTearess T gWHI T H AWH
qTHrE L YIEIA Fr I g foaAr-

AT ARy WG HISES TEFA #
mEreradr gEg 1 ag A oar g fag
g7 wnar & fw agt 9T gwiE &r

|
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75T A & alea gyw qopdd ;v T
T WA HGA 97 F ad ¥ FEAAF
# a7 v faadr 9.8 aad T Fr§
TFA A7 T8 & | F U qtg F ane
q AGFE| FAA AZGT g A § wiw
® miar § 1 & g qa@n wwgar g ag
g ufesma it @ €% €Y TEy
A% W W & 1T AW A A
R @AT Figar g o feedt & awer
q AFea -7 oF argd wtg § agi 9%
U HANTT KT GHAE 1 T GHET T
=y F e 8 a7 g iR S ¥
ag Tadl GaTnE A9 g afe g
¥a7 6 g9 aF [ AT G WY FY
AT @1 wxdr g 1 feeelt ¥ 12 &Y
Y § wrar § @t @9 gere ¥
# fawat € 1 15-20 AREY w8 wiw
§ R a7 T & 1 15-25 9 JA0T
ggr @wlm § 138 T &7 wwad
g aicwy g g ¥ osg fafeed 49
1 g 9757 BEA! ¥ wqd gEA g #
fwaer & 1 S9%T ag o waA § 1 wia)
F GgH T, WhA, AA TAAGT A1 EAF
TE T AT 9T A5 X vq AT 9gT
ot 1 wely faeet § AT gl 3 F@ R
W F W AT A AT NGAM 1 F gqqw
g FEI TEW § % ag "o A
FTaw g fasg@ sl &1 ol &
Fiw, qfF 30 FY AL, O gyt
Fr FET 20 ag W@ T OF qAv-
#t g I TAH BT FETE AL T
A7 L FEO WAl E WA I
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oR UF Aa sz § gfAar F draa
ST FAFL AT &7 WAl g AT ag wr
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FUAT & A@ F HIWET FT NS
qgr@al IgF TE-I0g 7 q0d FT KA
HIAT FY 3FT GAAT AT | gT A
AN AR AT AT ABIT AFHG A
g wife v 3 &= A AR AT
weEdl A frag § ARt 9 g qav
By o =Sl w1 A A0 g § Wi
gfefms o1 %1 17 qgAT g W@ X
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9T AIF I | war A QI Jq
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Ik oy Tar T A€ 2, 9%
for seoa@ &+ W wegaEl X
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gaifad o W1 F@w & F3 AT
AT 3, A AW HI &, WA
gH AlSEEl F1 IEY 9T AR &0

TR FT AN H HEAEEF
21 WX FWEUA F gg@W o, Iy
fowag &W @A FET 8, S9N
Tries A F9 & fad f5 guwy
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dfft e amfss sETar & gra
UF TATHE FJaeql & g 5q
W K gA FCN 9 a9 a1 gW
F THY §, WAAT WA & AG
H<



mendace and

| AW q=rat w7 ITN FX AqAS
TR §, 9 sl A e §
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st Tw weE fawR (ITINAW) ¢
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fadi sqqd FW T wagy  faar T
agaes ¥ f& T@ &9 FTAWT
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FAT A A AR UST FIEWT I
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nifadr  feasz mser far 1 afady
frass Zad | § grar WA § awt



-

*

menace and
[#ft T =2 fawa)

q FgAt | grar ag g f& S @O
gm fr@rd sy § ST g i 9T
wedi AT grar g 1 fesmmii | ar
Aeat ¥ ar Sefawa & awmar arar
2 f& ag Aulely gard F4v Gt @
T ZHAT WYL FAT &,  THEW AATT
gedi 9T gRT ¥ 1 0F I zz-frfa‘a:r
7 fe@r W@ 9 M1 IH Y rr, ar
FX g==i FT AT T IAET A 3@ )
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7z @ AT A @w H SglET RN
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g s Fmary & fm W R
F1 faeqerdr &, w9 @@t ogas
i &3 g W oo AT guT #1%
fza agtztar, faafeasst a e
TSy ¥ fagmy @y 9y faataHn
SEL AT, IW gwHTuey  qHR H
farwar a<& @ I f3ar) w19 g3t
& 2, 8 ar NIAgA &1 Arg gz
17T gar) “Zagw” wee @) gy
1T ar | § fodwr d amw & W@
AT asfrai #y i za quFaT a1
AN FaFr wut fa qeer azrg o
a&r T 2

b

_ o gefiw A aged 98 gIEA
W AwEr 2 ,

s wwarr fawe o & w947 aga
HAT q1aal £t & amml ¥
qga awig wr g fo 2 A€ dgr
T IAW F fau 3 aresifos aur
7AW fags 93 wearg arg @
SWIT F GIOT AW AqAIea g 7,
g8 9T I9a W 7497 A1fge | gegle

SHRI SUSHIL CHAND MOHUN-
TA: Mr, Vice-Chairman, Sir, thank
You very much for giving me an op-
portunity to speak on this subject, I
congratulate Dr. Najma  Heptulla for
bringing in this Resolution. Thi; Re-
solution needs very wide support.
Sir, we find that our society iy slowly
slipping into the vices of the West-
ern world, with the result not only
our health, but the mental faculties
and the economic position of the peo-
ple using these drugs are also affect-
ed, Everything is affected. Persons
even do not have the will to work
after being addicted to these drugs.
In every material aspect, we suffer.

Sir, here, T must say one thing in
regard to the spread of this drug
menace. There are four categories of
persons who can said to be concern-
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ed with the spread of this drug me-
nace. The first is the producer or
the manufacturer. The second is the
person who jg in league with the pro-
ducer or the  manufactyrer, the trans-
porter who brings these drugs into
our couniry from acrossour borders,
who smuggle; these drugg into the
country. The third ig the carrier and
the fourth is the consumer. These
are the four categories of persons.
Secondly, what we find is that it ig
the carrier who is normally appre--
hended and arrested. The smuggler
or the producer is not caught. Of
course, we do not bother about the
consumer. Only the carrier is nor--
mally apprehended. Normally, when
we read in the newspaperg that such
and such person has been caught by
the police with so much of heroin,
opium or ganja, or, whatever the na-
reotic drug may be, it is the carrier
who is caught in the net of the police.
It ig the carrier whq is arrested, tried
and punished. But this is no solu-
tion. The carrier is g person who is
ordinarily a poor man. who does this
in order to make some money out of
this., He hag fo toil and wsuffer to
bring these goods, drugs, from across
the borders, no matler what wavs
and devices he has to adopt to elude
the police. Then, he goez to a parti-
cular place and dispose it of there.
When %e is caught, the police do not
bave access to the person who is the
atoual smuggler or who is the produ-
cer of these drugs. But if the police
is vigilant, thev can track down ths
real culprits. With the help of th=2
carrier, the police can get hold of the
smuggler and the producer, Tt is
possible, they may not have clues and
evidence against a particular smueg-
gler. But when they come to konw,
with the help of the carrier. by in-
terrocating the carrier, that these are
the persons who are indulging in thiz
racket. thev can keep an eve upon
them. 1If the law enforcing agencv
i honest and vigilant, there is no
doubt that thev will be caught one
dav or the other in the net. Only
when these people are caught, —we
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«<an stop the flow of drugs from across
the border. Now, when we find tha:
innocen. hoys, young boys, coleg-
.going and s<nool-going boys, are con-
suming these drugs and narcotics.
when we find that it hag become a ha-
bit with them, I cannot understand
how it can escape the eyes of the law-
enforcing agency. Everybody knows.
If it is a village, everybody knows
that in thig village there are four,
five, seven or ten porsons who are ad-
dicted to opium. From their gyes.
from their face and ‘habits anybody
<an make out that they are opium
addicts. It is not difficult to know it.
It iz not a secret. It is not that
opium is taken secretly and nobody
knows about it. His friends know
it. All the people with whom he has
contacts, know it, Similar is the case
with other drug addicts. Anybody
in the neighbourhood can say that
he i; addicted to such and such drug.
The only thing is our law enforces-
ment agency does not fry to have a
list of those drug addicts. Once they
have a list of those persons a check
can be kept over them. If you are
honest, you can implement the law
seriowsly. The law has a very deter-
rvent effect, The law that we have
passed ‘has a very deterrent effect,
Tt will have a deterrent effect if real
culprits are caught, but I cannot un-
derstand how both the persons can
really be kept at par, the person who
smuggles and the person who is used
as a carrier. Also the person who
uses it is kept on par with those wo
category of persons. Al the three
are treated in the same category. T can
tell you one thing, If you do not
keep a balance between punishment
and offence the offender is going to
escape because if the punishment is
very severe, the allurement which
‘the offender will offer to the law en-
forcement agency will be of a higher
order and more often than not people
will fall for the allurement and he
will escape. So, there must be a ba-
lance between the two, the punish-
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ment and the offence, so that the per~
son who is enforcing the law does
not come under pressure or get tems
pted to the allurement offered by the
offender. Thijg is very important,
Mr, Kalpnath Rai wag saying that we
shouid hang all such persons. If you
do_ that, you will not get the real cu:-
prit, only innocent people will be
hanged and the real culprits will g0
scot free.
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My second point is about the peo-

ple who are chemists, wno are deal-
ing in certain drugs which also con-
tain one of these commodities in their
medicines. They must also be distin-
guished from the regular criminals.
For instance, a person keeps pathi-
dine injection. It is a drug which is
licensed, which ‘has to be kept in a
particular manner, which can be gold
only on certain prescriptions. It may
be that at times some formalitieg can-
not be fulfilled. So, a distinction
must be drawn and we should not
maxe the law so stringent that even
the needy person may not be able
to get the injection. For example,
if you go to Chandigarh chemist shop,
nobody keeps the pathidine injection
because if you keep it, you are liable
to run into trouble. There will be
pressure from ithe drug inspectors on
you to greeze their palm to keep the
injection. 1f that is so. why should
they enter into this headache? So,
the question is, the law is there and
there must be g will to enforce the
law not only with the help of the of-
ficial agency but also through social
organisations who can feed the offi-
cial agency with information regard-
ing the persons who are habitual of
consuming these drugs or narcotics.
This is very important, Once you
fave a list, a watch can be kept over
them. Then we should try to trace
out the smuggler.
possible for us from the start to trace
out the smuggler but we can go
through the carrier. We can reach
the actual smuggler who smuggles
these drugs and narcotio; inside the
couniry. If you look at the back-
ground of those people who really

It may not be -
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smuggle, they can be caught, O her-
-wise also if you look at their back-
ground, they do not have a very flo-
urishing background and all of a sud-
den you find that certain people have
become very very rich, overnight.
Within a period of two to four years
people pile up crores and crores of
rupees, they have propertios, cars
and all other luxuries—but how?No
inquiry is ever made into the antece-
dents of those people... (InterTup-
tions) ...There is no watch, no eye
on ‘hem, and no inquiry is made into
the matter at all as to how people be-
come Tich overnight wilh the taxa-
tion laws in vogue.

Tre  (sfwaY) ATHAS FUAEE
gt F T &8 AT

s QAR AT WET
#§ g2 @ a1 5 | o 5T
arf & ag frEme wewr & Al
STT A T FT AL G| OTAF
5 freor fey SAENE wTr ¥ fA0
Far FEA At § F TG AN )
A gEAESIE w1 FW A IEE
gga IEIT Z

AT

§ 3 Ywdwd 1 Gq4T FIATE |

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WEL-
FARF (SHRI S KRISHNA KU-
MAR): Sir, I congratulate the mover
of the Resolution, Dr. (Shrimati)
Najma Heplulla as well as the other
honourable Members who have spok-
en on the Resolution for focussing at
the alter of public opinion one of the
vital social and mental health issues
The purpose of my intervention 1is
only to place before the House the
multitudinous and multifarious efforts
made by the various Departments of
the Government of India to check
the scourpe of drug abuse  which
has dangerous portents for our coun-
try in terms of suffering for families,
sapping the very vitality of our
youth, detracting from the imaginati-
ve programmes undertaken under the
leadership of our Prime Minister for

[ I ) K T'.
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the Nation’s human resources deve-
lopment.
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Sir, honourable Members are entire-
ly correct in pointing out that various
Ministries of the Government, espe-
cially the Ministry of Finance, Home
Ministry, the Ministry of Education,
the Ministry of Social Welfare as well
as the Ministry of Health are respon-
sible for dealing with various aspects
of the problem of drug abuse. Bul
this Resolution was addressed to my
Ministry and I have been assigned
the responsibility of speaking on be-
half of my different colleagues. '

Sir, over the past few years India
has become a transit country for
drugs and narcotics originating from
the aear and middle-east countries
and Pakistan, and this has been esfa-
blished by recent reports of the Inter-
national Narcotics Control Board.
Sir, New Delhi and Bombay have be-
come the most imporiant exit poin's
for, what are known as. opiates and
canpabis, They have become the

nerve centres of this nefariou; acti-
vity. '

Sir. 0 to 70 per cent of the drugé’
seized in  TIndia are of  Pakistani ori-,
gin. 1t is estimated that about 5,000
kilograms of heroin per annum are
smuggled into India through the
North-West Frontier. This largéi,"
seale influx has led to illicit availabi-’
lity of drugs in the country and tha‘t"_
js the genesis of our problem. o

Sir. two major studies have been -
conducted on the drug aluse prob-
lem in the country—by the All-India
Institute of Medical Sciences (1976~
77y and the Delhi School of Social -
Seiences (1977-78) and these studies
point to a geometric rise in the pre-
valence of drug abuse among students
and youth, blue-collar workers, slum
dwellers and. as pointed out by one
of the honourable Members, even
among the petty vendon; in major
cities. Sir, this problem has increas-
ed bv leaps ard bounds in. the 12!—?t
four years. Tl)ﬁere are various estis.

e .3 25 oemid
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mates of the number of
in the country. The most conserva-
tive estimate puts it at one lakh.
The three hospitals, the G.B. Panf
Hospital and the AIIMS, Delhi and
the Bombay KEM alone have report-
ed 150 cases per week in the 1st three
months. Government is fully alive
to the serious dimensions of this pro-
blem and is commiited to fighting
this menace. Tt is a multi-dimen-
sional effort involving prevention of
trafficking, repression of traffickers,
punitive action, identification of addi-
cts, referal treatment{ and rehabilita-
ation and creating  public  awareness.
Sir Government would like to sub-
mit that one of the reasons for the
perception that the drug-abuse is on
the increase iz better enforcement,
. resulting in greater seizure and grea-
ter publicity so that you get a feel-
ing that the prevalence of the drug-
abuse is on the increase.

Sir, T would like to submit thal
it was the Government of Shri Rajiv
Gandhi which brought about the his-
toric legislation last year, the Narco-
tic Drugs and Psychotropic Substan-
ces Act, 1985, This is a compare-
hengive Act which came into froce
fittingly on the 14th of November.
1985, the birthday of Jawaharlal
Nehru. Sir, the new Act enhances
the punishment of rigorous imprison-
ment from ten to twenty years and
a fine of Rs. 2 lakhs for the first

time. Even attempt | aYbetment' and
conspiracy have become cognisable
and entail the same punishment

Officers have been invested with in-
creased powers. Simultaneously the
Ministry of Health has amended the
Drugs and Cosmetics Act, and a new
schedule containing 17 psychotropic
drugs have been included, and their
jmport manufacture and sale have
been severely restricted. Sir. rewards
for informers and Government ser-
vants who contribute to detection and
seizure have been enhanced from 10
to 20 per cent and made applicable
also to police personnel for the first
time as per this Act. Special cells

drug-addicts
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have been created in all the Customs
Collectorates in the country. Many
people have been detained under the
COFEPOSA for narcotic offences,

There has been a steep rise in the
seizures. Sir, from November, 1985
to January, 1986 alone 780 kg. of
heroin, 8,300 kg. of charas 23000 kg.
of ganja were seized signifying a
quantum jump from the previous
years. In the last three times more
narcotics and drugs have been seized
than the total figure of 1985. This has
been dye to stricter enforcemeni of
the Act. Special drives have been
launched by the Delhi and Bombay
police. In a single operation called
Operation  Kalbhairav, on the 23rd
of December, 1985, 40 persons were
arrested and a very  substantial eatche
of drugs seized,

As hag been pointed one of the hon.
Members, there is need to increase
the seca-coast and land border vigi-
lance, and that has been implemented
by this Government, High-level me-
etings have been held in the border
States and the bhorder vigilance en-
hanced.

One of the Members mentioned that
there have not been any prosecu-
tions. This is incorrect. In 1984, 1248
persons were prosecuted. Last year,
after the coming into force of the
Act 1.300 persons have been arrested
and prosecuted,

Another breakthrough has been the
second meeting of Indo-Pakistan Joint
Commission. 7t has agreed that our
two countries, that is, India and Paki-
stan, will exchange information for
Joint, concerted action against drug
trafficking.

Sir, coming to the health side the
facilities for treatment of the drug-
addicts have been inadequate, Only
22 institutions in the country, at-
tached to the Departments of Psycho-
tropics in medical collegeg and some
other mental hospitals now give the
treatment. One of the important
facets of the new Act is that section:
71 of the Act imposes on the Governs.
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ment the responsibility of establish-
ment of centres for  drug.deaddiction.
An expert committee has been con-
stituted by the Health Minislry and I
am. happy to announce on behalf of
the Goveemment thalt we  shall
shortly launch a national drug (e-
addiction programme under the aus-
pices of the Ministry of Health, Gov-
ernment of India. To start with, these
de-addiction centres will be started
the four metropolitan cities of Delhi.
Calcutta, Bombay and Madras and
also in Imphal, Veranasi, Goa, Amrit-
sar, Chandigarh and Srinagar. The
National Capital region will be deve-
loped asfa model for thigs work and
this will be multiplied at other places.
I do not want to go intp the de-toxi-
fications programme because it is tech-
nical in nature, We are also going to
set up an advanced centre on drugs
and also halt our dependence on the
All India Institute of Medica] Scien-
ces, one of our Centreg of excellence.
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Volyntary organisations have been
Increasingly involved in this pro-
gremme a$ per a camp gpproach in-
itiated by the Ministry of Welfare.
Four camps have already been orga-
nised. Sixteen more are going to be
founded. 1,122 zddicts have already
been treated.  Common  guidelines
and uniform training courses are be-
ing organised for the woluntray qrga-
nisations, In this connection, 1 would
fike to mention the work of two vol-
untary organisations which are to be
lauded. That is the Opium Deaddiction
Treatment Training and Research
Institute, Jodhpur headed by Mr.
Narayan Singh, Padma Shri, School
teacher, and Shri T.T. Ranganathan,
Clinical Research Foundation, Madras,
engaged in the treatmenty of drug
addicts,

A vigorous publicity campaign has
been launched. The Finance Mini-
stry has made available Rs. 12 lakhs
for this campaign. Mass education ana

motivational programmes are  being
planned. :
There are various estimates re-

garding the students affected by this.
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Some people say it is 30 per cent in
Delhi, but one of our estimates sug-
gests four per cent of college students
in Delhi are probably susceptible to
drug. abuse. We have created various
programmes, including Essay and de-
bate competitions, TV plays, vigilance
in  university ~ camps and  hostels.
Special cells have been set up in the
Bombay University, in Delhi and JN
Universities to fight the problem of
drug abuse, )
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Shri Ramakrishnan, an hon. Mem-
ber, mentioned that we have not yet
constituted a natlional advisory board
tor fighting drug abuse. T may point
out we hayc instead constituted an
inter-ministerial group to look after
sll aspects of the problems. We have
also set up under the Ministry of
Finance and a notification has beea
issued—a Nacotics Control Bureau,
which will be coordirating these
cfiorts,

The second vart of the Resolution
refers to the possibility of using the
penaltics and fines under this pro-
gramme. I would like to submit on
rehall of the Government that there
is no need to link these penalties with
the programme, We would like to
organise drug de-addiction program-
mes. All programmes for drug abuse
ss a regular planned budgeted pro-
gramme of the Government. The
suggestion js  impractical because
most of the cases get into long drawm
out court proceedings and it is impos-
sible to estimate the fines which will
be accruing. Most of these fines
acerue to the  treasury of the  State
Governments. Ganja, for instance, hes
to be given to Government factories
and most of the drugs are destroyed
after seizure. )

We are happy that organisations
like the National Students Union of
India and other organisations of the
Congress Party have taken the
drug abuse problem under the prio-
rity problems and have started move-
ment. T would like to call upon the

. political parties to start a mass move-

“
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ment in the country, movements in-
volving students, youths, women and
other public arganisations, to come
forward and help Government in
fighting the scorage of drug abusc
which has the potential to disrupt
the very social fabric of our country.

In view of the efforts undertaken
by the Government to meet this pro-
blem, T suggest that the Resolution
may not be pressed.

5 p.M.

DR (SHRIMATI) NAJMA HEP-
TULLA: Mr Vice-Chairman, $Sir, in
view of the assurance given by the
Honourable Minister and since a law
has already heen cnacted to deal
with this menace, T hope the Gov-
ernment will fulfil the assurance and
take stringent measures. Therefore I
withdraw my Resolution.

THE -VICE-CHAIRMAN (SHRI
M.P. KAUSHIK): Is it the pleasure
of the House that lcave be granted
to withdraw the Resolution?

(No hon. Member dissented)

The Resolution was, by leave. with-
drawn,

{(MR. DEPUTY CHAIRMAN in the
chair] ) '

MR. DEPUTY CHAIRMAN: Now,
Shrimati Mohsina Kidwai, Minister of
Healih and Family Welfare will make
a statement.

SHR] CHITTA BASU (West Ben-
gal): Mr Deputy Chairman, Sir, I
have got a point of order to make.
Two minutes were left before that
Resolution was disposed of and as a
matter of rule the sccond Resolution
should have been taken yp. Therefore,
I want that I should be given a chance
to move my Resolution and the Mini-
ster cannot intervene during this
period because it is a Private Mem-
bers’ time.

DR (SHRIMATI) NAJMA HEP-
TULLA: Mr. Basu, is was my privilege

[ RAJYA SABHA ]
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to reply and withdraw the Resolution.
The Minister intervened  when only
one minute wag left and it was al-
ready 5 O'clock so T sat down.

SHRI CHITTA BASU: We had two
minutes to move my Resolution.

Mr DEPUTY CHAIRMAN: Now,
the matter is over. Please sit down.

The Minister will make the state-

" ment,

STATEMENT BY MlNlS:jR

1. RE. Government decisiond on the

Report of the Medical Education Review
Committee .

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI-
MATI MOHSINA KIDWAI): Sir, I
place on the Table, the Report of the
Medical Education Review Committeo
and also a Statement indicating the
decisions of the Government on the
recommendations of the Committee.
The terms of reference of the Com-

. mittee were as follows:—.

(i) to review the current admis.
sion procedures (including entrance
tests) and domiciliary restrictions
for admissions to under-graduate
and post-graduate  courses and to
make suitable recommendations
separately, in regard thereto;

(ii) to suggest measures aimed at
bringing about overall improvement
in the wunder-graduate and post-
graduate medical education, paying
due attention to:

(a) institutional goals;

(b) content, relevance and
quality of teaching and training
and learning settings; and

(¢) evaluation
standards:

systems  and_

(iii) to recommend the optimum
duration of under-graduate and
post-graduate courses of study
separately;



